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Sulekh Yadav aged about 38
Yrs., s/o* shrl Hajari Lai
Yadav, r/o, 301/6, C.R.w.S.
Colony, Nlsha<%)ur, Bhcpal.

2, K,P«S« Malik, aged about 42
Yrs., s/o. shrl Kabul slngh,
R/o. 314/2, C.R.w.S. Colony,
Nlshac^ura, Bhcpal.

3. SJC. shrlvastava, aged about
30 Yrs., s/o. shrl RJC. Shrlvastava,
R/o. i/8/39, Bharat Nagar, Arera
Colony, Bhopal.

4. Arun Singh, aged about 29 Yrs.,
s/o. shrl L.B. Singh, R/o. H.No.
2, Tagore Nagar, Bhopal. Applicants

Versus

Union of India,
Thr: the secretary.
Ministry of Railway,
Hew Delhi.

2. General Manager,
Central Railway, Mui&bal.

3. Chief Mechanical Engineer,
Central Railway, C.s.T.,
Mumbal.

4. Chief Workshop Manager,
Coach Repair workshop.
Central Railway, Bhopal

5. B.P. Singh (s.S.E.).

6. C.S. Gupta, (S.S.E.)

7. R.s. Tanwar (s.E.).

8. A.R.P. Kurup (s.E.).

Respondents No. 5 to 8, r/o. Bhopal
C/o. Chief Workshop Manager, Coach
Repair Workshop, Central Railway,
Bhopal (Mj>,),

• • • Respondents

Counsel t

Shrl Sfaul for the applicants.
Shrl S. Yadav for the respondents Ho. l to 4.
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Cor am t

Hon'ble Shrl justice N.N. singh
HoQ*ble shrl R«K* Upadhyaya

Vice Chairman*
Member (Admnv*)

0 R D E R (oralI
(Passed on this the ̂ th day of February 2003)

The learned counsel for the applicant submits

that he has no instruction frcan his clients* In view of

the fact that the applicant's lawyer has no instruction*

this original Application is dismissed for non-prosecution.

(R.K. OPAEHYAYa)
member (a)

(N*N. SINGH)
VICE chairman
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